
ITEM NO.255               COURT NO.14               SECTION III-A

                BEFORE THE SUPREME COURT SPECIAL LOK ADALAT
(SAMADHAN SAMAROH) 

PROCEEDINGS OF 
Civil Appeal Nos. 5950-5951/2014

DINESH CHANDRA AWASTHI   & ANR.                    Appellant(s)

                                VERSUS

VIJAY @ VIJAI KUMAR MISHRA . & ORS.                Respondent(s)

(IA No. 168636/2026 - EXEMPTION FROM FILING O.T.)
 
WITH
C.A. No. 5960/2014 (III-A)

Date : 23-08-2026 

PRESENT : 
         HON'BLE MR. JUSTICE AUGUSTINE GEORGE MASIH
         HON'BLE MRS. JUSTICE V. MOHANA

MR. ASHOK KUMAR GAUR, SENIOR ADVOCATE
MR. SIDDHANT KOHLI, ADVOCATE-ON-RECORD 

For Appellant(s) Mr. Prashant Chaudhary, AOR(N/P)
                   Mr. Pavan Kumar, AOR(N/P)
                   
For Respondent(s) Mr. Pavan Kumar, AOR(N/P)
                   Mr. Praveen Swarup, AOR(N/P)
                   

        
Even on second call, none appears for the parties. 

List the matter before the Court, as per turn.

 

 (BABITA PANDEY)                                (PREETI SAXENA)
    AR-cum-PS                           COURT MASTER (NSH)
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